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cities also to have suburban electrical 
trains"! 

Mr. Speaker: Let us have it first 
here. 

Shri Shahnawaz Khan: The hon. 
Member has contused the question. 
There is no intention on Our pant to 
have suburban electrical train here. 
It will be only by steam traction. 

National Water Supply and SanitatiOil 
Committee 

·921. Shri Barish Chandra Mathur: 
Will the Minister of Health be pleased 
to state: 

(a) whether Government have con-
sidered the report of the National 
Water Supply and Sanitation Com-
mittee; and 

(b) what are Government's conclu-
sions and proposed line of action? 

The Deputy Minister in the Minis-
try of Health (Dr. D. S. Raju): (a) 
and (b). The Water Supply and Sani-
tation Committee has made far-
reaching recommendations which are 
at present under consideration of the 
Government. Action is being initiated 
to implement some of the major 
recommendaJtions as an immediate 
measure. 

Shri Barish Chandra Mathur: May 
know at what stage of examina-

tion this report is at present? I am 
asking this question because most of 
the officials were already associated 
with the work of this committee. Who 
is examining the report now? 

Dr. D. S. Raju: The whole report 
is a pretty big one and it was pub-
lished only two days ago. It has been 
circulated to the Central Ministry. 

Shri Harish Chandra Mathur: The 
report was submitted more than four 
or five months earlier. May I know 
whether this matter has been takell 
up with the Planning Commission and 
wnether anything can be expected, 
particularly regarding rural water 
supply, about which so much stres5 

has been laid on the fioor of the 
House? 

Dr. D. S. Raju: The report has been-
circulated to the Central Ministriea. 
Planning Commission, State Govel"D-
ments and local bodies. 
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8haravarthy Hydro-electric ProjeeI 

*922. 8hri Shivananjappa: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whether the work on the 
Sharavarthy Hydro-Electric Project ia 
progressing according to schedule; 
and 

(b) when the first and second unitII 
will be commissioned? 

The Minister of State in the MUds-
try of Irrigation and Power (8hrt 
Alagesan): (a) and (b). The first unit 
which was scheduled to be commia-
sioned by the end of 1962 is now 
expected to be commissioned by the 
end of 1963. The second unit which 
was to be commissioned 3 or 4 months 
later will now be commissioned ear17 
in 1964. 

8hri Shivananjappa: May I know 
the reason for the delay and for not 
keeping up to the schedule? 

8hri Alagesan: The reason W8II 
more time was taken in carrying out 
the civil works due to change or 
designs. 

Shri Shivananjappa: May I know 
whether the total foreign excila.Dle 
reQuirement of this project has beeD 
secured? 
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Shri Alagesan: Yes, we have 
secured the foreign exchange compo-
nent for this work. 

Dr. K. L. Rao: In view of the short-
age of power in Mysore and other 
parts of South India and in view of 
th .. fact that this can be made up 
easily without any elaborate construc-
tion of civil works, will the Ministry 
take steps to sanction the four units 
which they have still to acquire ror 
the Sharavarthy project? 

Mr. Speaker: It is a suggestion far 
action. Next question. 

Derailment at Farrnkhabad 

+ 
rShri Bibhuti Mishra: 
I Shri Bishwanath Roy: 
i Shri E. Madhusudan Rao: 

-925.1. Shri P. C. Borooah: Shri Shree Narayan Das: 
Shri Sarjoo Pandey: 
l Shri J. B. Singh: 

Will the Minister of Railways be 
pleased to state: 

(a) "'hether it is a fact that the 184 
Down Shikohabad-Farrukhablld goods 
train ploughed through the dead end 
of the track on the 20th April,  1962 
and entered into a shop; 

(b) if so, whether Government have 
investigated into the matter; 

(c) whether anybody was killed or 
injured; and 

(d) if so, what compensation has 
been given to the victims by the 
RailwilY authorities? 

The Deputy Minister in the Ministry 
of Railways (Shri S. V. Ramaswamy): 
(a) and (b). Yes, Sir. 

(c) One person was killed and l1ve 
received minor injuries. 

(d) No compensation has been paid 
so far to anybody. 

Silri Bibhuti Mlshra: Is there any 
proposal to make any payment to the 
victims? 

Shri S. V. Ramaswamy: There is nD 
claim at all. 

Mr. Speaker: As soon as a question 
is put, the hon. Member should re-
sume his seat and then allow the hon. 
Minister to answer it. If he again 
wants to put a supplementary, he 
should get up a second time. 

Shri Bibhuti Mishra: I want to know 
what action Government is contcm-
plating to give some compensation to 
the dependents of that person who 
was killed. 

Mr. Speaker: He said that there-
was no claim. If the hon. Member 
can write on behalf of the man ki!lcd, 
perhaps they might consider it. 

Shri Bibhuti Mishra: If nobody has 
claimed it, the Government has got 
the duty to give sO'lllething to that 
man. 

Mr. Speaker: To the hon. Member 
asking the question? 

Shri Shree Narayan Das: The hon. 
Minister just now replied in affirma--
tive to parts (a) and (b) of the 
question.  I would like to know the 
results of the investigation and the 
reasons. 

Shri S. V. Ramaswamy: The three 
persons concerned are the driver, the 
guard and the porter. The inquiry 
revealed that they were responsible 
for this accident. Proper steps will 
be taken against them. 
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What is the total loss? 

Shri S. V. Ramaswamy: We have· 
no estimate of the loss of property· 
but there is a claim for property to· 
the tune of Rs. 1,14,000 and odd.. 

Shri S. M. Baner,jee: I want to know 
whether the shDpkeeper whose shop 
has been damaged has filed any claim.. 
If so, what is his claim? 

Shri S. V. Ramaswamy: His claim-
is to the tune Of Rs. 1 lakh. 




